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Memorasdum from Co-Ordination Com-
mittee Beas Electricity Workers Uniom,
Chandigarh

5875 SHRI B 8§ BHAURA W:ll the
Minister of IRRIGATION AND
POWER be pleased to state

(a) whether Government have re-
ceived any memorandum from the Co-
ordination Committee Beas Electricity
Workers Union Chandizarn

(b) it s0 the gist thereof and

{¢) action
thereon”

taken by (Government

THE DCPUTY MINISIER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI BALGOVIND VER
MA) (a) Yes Sir

(b) The memorandum contains the
following demands

(1) Bonu~ 1t 8 33 ner cent for the
year 1971 72

(11) Electiicity concession
(i) ER gratiq payments and

(1) Project  allowance to all the
emplovees from the date of
form: on  of the vailous
offices (including those vposted
at Chandigarh)

{¢) These dcmands were considered
in February 1973 by the Standing Com
mittee of the Beas Construction Board
and the concerned emvlovees can now
either oot for drawinz Electnaty
Board Allowance @ 8 33 per cent m
lieu of Bonus plus Electricily conces-
sion with effect from 1st October 1972
or 4 per cent Electricity Board Allow
ance m heu of Bonus plus Terminal
Benefit The ex-gratia payment atthe
rate of 1 per cent as sanctioned by the
Punjab State Electricaty Boaid to their
employees during the year 1969-70 and
7 days wages to Haryana State Elect-
riaty Board employees as sanctioned
by their perent Board has also been
approved for the employees drawn
from these two Boards and working
on the Beas Provect

CHAITRA 13, 1895 (SAKA)
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Allotment of Land near Dethi to Co-
operative Housing Socleties of Rail-
waymen

5878. SHRI NATHU RAM AHIR-
WAR: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether it 1s the policy of Rail-
way Ministry to stimulate the growth
of house bulding activities amongst
tae Rallwaymen, ang

(b) if so, whether his Minisiry has
any scheme to allot the surplus Rail-
way land in Delhi Area or near Delhi
to the Co-operative Housing Societies
of the Railwaymen?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI); (a) Yes,





